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Import of coal

3902, SHR] GHULAM RASOOL
KOCHACK: Wil] the Minister of
STEEL AND MINES be pleased to
state:

(a) whether Government have
okayed the prospects of coal import
plant;

(b) it so, whether it is also a fact
that imported coking coal will cost
over Rs. 800 a tonne,;

(c) what are the countries from
which the coking coal was imported
during May and June, 1980; and from
where i} will be importeq in future;

(d) whether the contracts in this
regard With Japan, Australia and
USSR have been finalised; and

(e) i$ not, by what time all the
contracts in this regard is likely to
be concluded?

THE MINISTER OF COMMERCE
AND STEEL AND MINES (SHRI
PRANAB MUKHERJEE): (a) to (e).
The proposal for import of coking coal
during the year 1980-81 is under
active consideration. Details regard-
ing the price, countries from which
imports will be made and finalisation
of contractg can be worked out only
after the declsion has been taken and
other formalities concluded.

“Alr-India Pressured” to buy Flve
Planes

3903. SHRI JYOTIRMOY BOSU:
Will the Minister of TOURISM AND
CIVIT. AVIATION be pleased to state:

(a) whether his attention has been
drawn to a news-item publisheq by
‘India Abroad’, a weekly newspaper
Published from New York, in its issue
dated 6th June, 1980, under the
caption “Air-India Pressured” to buy
five planes; and

(b) if so, the fact thereof and
Government’s reaction thereto?
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THE MINISTER OF STATE IN THE
MINISTRY OF TOURISM AND CIVIL
AVIATION (SHRI CHANDULAL
CHANDRAKAR): (a) Yes, Sir.

(by Air-India have already rejected
the ofier for purchase of Five Boeing-
747 aircraft and informed the concern-
ed party accordingly,

Steps to conserve Energy ang Fuel
in Government, Public Sector and
other organisations

3904. DR. VASANT KUMAR PAN-
DIT. Will the Minister of FINANCE
be pleased to state:

(a) what active steps Government
have taken to conserve energy and
fuel in Government, Public Sector
and other organisations;

(b) whether it is a fact that the
Finance Minister has issued instruc-
tiong to various departments and
State Governments to make effective
cut in consumption by Ministers and
all Government officers; and

(¢) if so, the quantum of fuel
and energy savings and the financial
benefit ariging therefrom?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI
MAGANBHA] BAROT). (a) to (o).
Government ig taking various measures
to effect savings in the consumption
of petrol in the country. Some of the
important steps taken to conserve fuel
and energy in Government, public
sector undertakings and other organi-
sations are as under:—

(i) Introduction of an improved
version of kerosene wick stqye pos-
sessing a thermal efficiency of about
60 per cent as against the thermal
efficiency of 40 to 45 per cent posses-
sed by other kerosene wick stoves
usually sold in the market.

(ii) Advising Central Government
Ministries/Departments State GoV-
ernments and public sector under-
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takings to effect savings in the con-
sumption of motor spirit (petrol) in
their staff cars.

(itiy Initiating studies in the State
Road Transport Undertakings, hav-
ing a large fleet of vehicles, for
greater efficiency in the utilisation of

high speed diesel o0il in transport

sector.

(iv) Giving advice to State Gov-
ernments to statutorily impose speed
limitg for passenger transport vehi-
cles within citleg and towns, and on
local transport vehicles as well g5 to
control goods and passenger vehicles
with high smoke exhausts in order
to achieve efficiency in diesel con-
sumption,

(v) Substitution of Furnace Ojl by
Coal wherever it is technologically
feasible.

(vi) Providing advisory service to
the industries for the adoption of
measures gimed at improvement of
efficiency in the use of furnace oil.

(viil) Issuing detailed guidelines
for energy conservation.

(viiiy The Government also set up
a Working Group on energy to de-
velop a perspective in the develop-
ment of energy sector and to re-
commend appropriate policy mea-
sureg for optimal utilisation of avail-
able energy resources. The working
group had submitted itg Report in
November, 1979 identifying conser-
vation and improving of efficiency
in the energy use as the economy
measure for managing the demand
for energy in the industrial sector.

(i) In the coal gector also, the
conservation measures are being
pursued mainly through the adoption
of improved mining techniques to
maximise the recovery and reduce
loss due to mining collapse and
underground fires. Steps are also
being taken to develop techniques to
upgrading middlings so that they can
also be used in the steel industry.
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Techniques of making coke from non-
coking and semi-coking coalg are also
being developed. A plant is being
established at Talcher to produce
form coke.

(x) In the power seclor about 60
per cent of power generation in the
country is derived from thermal
power plants mainly using coal as
fuel. The specific fuel consumption
in thermal power plarts has come
down gradually with the adoption of
larger units and improvements in
the utilisation of power plants made
possible with gradual integration of
power systems. The gross efficiency
of thermal power plants which stood
at about 17 per cent in 1955 has
gradually increased to about 27 per
cent at present. The efficiency would
further improve with the increase
in the larger size units presently
under installation and their stabilisa-
tion.

(xi) The process of dieselisation
ang electrification Iin the railways
has contributed to substantial saving
of energy.

(xii) Finance Ministiry have issued
instruction on the 22nd May, 1979 to
various Departments of Central Gov-
ernment, public sector undertakings
etc. laying down certain norms and
introduction of effective economy
measures for reducing actual con-
sumption of petrol in respect of
stafl cars, service vehiclegs and fleld
vehicles maintained by various Gov-
ernment offices ag well as the public
enterprises. The guidelines required
inter-alia that the petrol consumed
by the staff carg should be restricted
to 66-2/3 per cent of the quantity
consumed during the year 1978-79
in respect of non-operational vehicles
and 85 per cent in respect of opera-
tiona] vehicles. The maximum limit
of 900 litres per quarter in respect
of cars that may be used by Minis-
ters and their perdonal staff at dif-
ferent occasions prescribed in Octo-
ber, 1973 hag been brought down to
750 litres per quarter with effect
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from 22-5-79. Purchase of new stafl
cars has becen banned excepi in the
case of new olgunisations only with
the approval of the Finance Minis-
try. The Ministries haye also been
asked to examine whether their re-
quirements can be met by three-
wheeler vehicles instead of staff cars.
The use of staff cars for non-duty
journeys has been banned. The
Minisiries have been asked to elimi-
nate dead mileage to the maximum
extent possible by parking Govern-
ment cars in closed garages in the
office buildings or the nearby huild-
ings.

It is not possible to eslimaie the
cost lik¥ly savings arising from the
<tepy laken so far.
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Supply of Steel Through West Bengal
Small Industry Corporation

3906 SHRI JYOTIRMOY BOSU:
Will the Minister of STEEL AND
MINES be pleased 1o state.

(a) whether 1n a recent communi-
cation to him the Wes{ Bengal Indus-
tries Minister has pointed out that the
West Bengal Small Industries Corpo-
ration 1s a canalising agency for sup-
ply of steel to small units;

(b) whether he has also pointed out
tha; the State Corporation is given
quota of steel and scarce jtems on the
basis of allocations worked out by the
Union Ministry;

(¢) if so, whether it is a fact that
the Centre has issued orders to the
effect that henceforth small entrepre-
neurs in the Durgapur-Asansol belt
will directly receive steel from the
stackyards on application; and

(d) 1if so, the facls thereof aild rea-
sons therefor?

THE MINISTER OF COMMERCE
AND STEEL AND MINES (SHRI!
PRANAB MUKHERJEE': (2) and (b)
There is a recent communication from
the West Bengal Minister-in-charge for
Cottage and Small Scale Industries tc
the Minister of State for Industry In
this regard.





